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the recommendation of the Court of In-
quiry regarding crash of Air India Boeing 
707 at Bombay airport in June, 1982 ; 

(b) if so, the details thereof; and 

(c) the action taken thereon, if any? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI KHURSHEED ALAM 
KHAN) : (a) Yes Sir. 

(b) and (c) The Court in its Report 
has made in all 65 recommendations, 
which have been examined in the Directo-
rate General of Civil Aviation. Govern-
ment have constituted an Empowered 
Committee under the chairmanship of 
Secretary, Civil Aviation to consider in 
detail all the recommendations of the Court 
of Induiry. The Empowered Committee 
has so far met four times. 
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Receipts and Expenses of the Republic 
Day Parade and Beating 

Retreat Ceremony in Delhi 

*19. SHRI J.S. PATIL: Will the 
MInister of DEFENCE be lea~ed to 

state; 

(a) the receipts and e en~es of the 
Republic Day Parade and Beating Reatreat 
Ceremony In Deih, In the la~t three car~; 

(b) whether any amount has been paId 
to schools which pancipated in the func-
tIOn and if so, the details thereof; and 

(c) the nature of the norms prcscribed 
for the purpose 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRJ K P. 
SINGH DEO) : (a) Various Central Govern-
ment departments, State Governments, 
Union Territory administrations and Public 
Sector agencies besides local bodies arc al)l)o-
ciated with the Republic Day Celebrations. 
Each agency incurs costs toward<; its parti-
cipation. Expenditure figures are not con-
solidated and shown under one head. 

The receipts during 1982,1983 and ]984 
have been Rs. 4,13,427, Rs. 4.95,048 and 
Rs. 6,7) ,800 respectively. 

(b) Defence Ministry does not make 
any payments to schools participating in 
thc function. 

(c) Docs not arise. 

High LrbcJ Commitee to Exallline 
Country's Economic Policy 

*20. SHRI SUnHASH CHANDRA 

BOSE ALLURY: 
SHRI MADHAVRAO SCJNDIA : 

Will the Minister of FINANCE be pleased 
to state: 

(a) whether it i~ a fact that Govern-
ment ha ve set up a high level Committee to 
examlOc the pflncipaJs of ~si Je shift in 
the cOllntr '~ economic polJcies from phy-
"llcal to financial control to achieve socially 
desirable results; 

(b) if so, the composition of the 
Committee; 

(c) thc terms of reference of the 
Committee; and 

(d) the precise Clfumstances which led 
to the c n~tltuti n of the Committee? 

THE MINISTER OF FINANCE (SHRI 
PRANAB MUKHERJEE): (a) Yes. Sir. 

(h) to (d) A Statement is laid on the 
Tdblc of the lJOU\c. [Placed In Library. 
See No. IT-7677 183] 

I nter-Cirdc Transfer of 
OO·icerl\ of S.Il.I. 

1. SHRI R L. BHATJA : 

SHRJ CHJNTAMANI lENA : 
Wdl the MlIllstcr of FINANCE be pleased 
tostate: 

(a) whether any guideljnes have been 
laid down by the Sta (e Bank of India for 
lntcr-clrcle tran.;;fcr of their officers; 

(b) jf so, what are those guidelines; 

(c) whether any provision has been 
made under these guideJines for inter-circle 
transfer of their officers to accommodate 
both the spouliec;. in case both are employed 
at the same place of posting; 




